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REPORT FILED BY THE 5t: RESPONDENT

1. It is submitted that, with respect to the averments made by the 2nd
Respondent in their Reply statement the TWAD Board replies as follows:

Paragraph
No.

Averment in Reply statement
of the 2" Respondent

Reply of the TWAD Board

9(a)

Rasipuram Municipality shall
plug the drainage of sewage
outfall into the Eri and to divert
in any other alternative way for
utilizing the treated sewage for
industrial  activities/irrigation
activities

The Original Estimate has been prepared
by Rasipuram Municipality. In the Report
of Estimate it has been mentioned that the
sewage treated water will be used by
Chandrasekarapuram Village farmers for
Irrigation. During the Execution time,
(2018)the sewage outlet pipe was laid up
to 866 m. At that time, laying of pipe line
was objected by Chandrasekarapuram
village panchayat public and damaged the
vehicle(JCB) and during clashes the
Vehicle Operator, Supervisor and Project
Manager were injured. The Contractor
has given police Complaint and requested
for security for further execution of work.
But, again the public has objected further
execution of work. The police officials
orally instructed to stop the work in view
of law and order issue. Hence the pipeiine
work was stopped at the point of 866 m.
At present the Treated Sewage Water
from STP is being let out in the
Thattankuttai Eri near Eri outlet point.
During discussion with the District
Collector along with the Commissioner,
Rasipuram municipality and Pollution
control Board, The District Collector has
instructed to the Commissioner to analyse
the possibility of the requirements for
Industrial activities and irrigation purpose
in and around the Thattankuttai Eri.
Necessary photos of public violence are

enclosed. Necessary reply sent to
pollution control Board vide letter
Executive Engineer, TWAD Board,
Rasipuram Letter
No:6723/F.UGSS/Rasipuram
Municipality/ Sew  dn/Rpm/2023/dt:
06.07.2023

9(b)

Rasipuram Municipality shall
complete _the remaining 5700

1. Assessed quantity of house service
connection by TWAD Board - 7024 Nos

,%W

cutive Enginger,
Exe

Sewerage Division
Rasipuram
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house  service  connections | 2. HSC linked by Municipality as on date
immediately - 6017
Nos
3. Balance HSC to be linked by
Municipality - 1007 Nos
4. The Commissioner Rasipuram
Municipality has been addressed
frequently from this office to
complete balance HSC at the earliest/
9(c) Rasipuram Municipality shall | Pollution Control Board norms and
comply all the conditions | conditions as well as CPHEEO norms
stipulated in RCO issued vide | were adopted. It has been informed to
proceeding dated 14.12,2021 pollution control Board vide Executive
Engineer, TWAD Board, Rasipuram
Letter No:6723/F.UGSS/Rasipuram
Municipality/ Sew dn/Rpm/2023/ dt:
06.07.2023
10 Rasipuram STP was under | All the sewage water collected in the STP
operation from the year 2021. | are treated continuously and effectively as
The treated sewage samples are | per the standards prescribed by the
collected Theulaplar from the | Pollution Control Board. Regular sample
unit and analysed. parameters are | analyse are being made before discharge
within the standards except BOD | of treated sewage into the Thattankuttai
(at 27°C for 3 days) -42mg/! in | and the test results are enclosed.
the month of November 2022 and
51mg/l In April 2022 as against
the standards of 30mg/I
14(3) The screw pumps-2 nos provided | The screw pump in the grit chamber was
d in the Grit chamber is not in | under repair from 05.03.2023. The spare
operation required wa rarely available in [ocal and
hence it has bee arranged to get from
Chennai and received o 10.03.2023. The
repair has been rectified and the screw
pump is in working condition from
10.03.2023 onwards. It has been informed
to pollution control Board vide Executive
Engineer, TWAD Board, Rasipuram
Letter No:24323/F.UGSS/Rasipuram
Municipality/ Sew dn/Rpm/2023/dt:
24.03.2023
14(i1) The Aeration tank is not provided | In the Aeration tank diffuser system has
with adequate aeration system. | been provided as per the sanctioned
The air diffusing system | estimate. However based on the
provided is not covering the total | instruction from the pollution control
area of the aeration tank. The | Board action is being taken to provide
sewage in the Aeration tank was | additional diffuser arrangements in the
found to be black in colour and in | Aeration tank. The blowers are operated
septic condition. The operation of | continuously and effectively. It has been
the air blowers was not found to | informed to pollution control Board vide
be regular. Executive Engineer, TWAD Board,

2 \Browday

utive Engineer,
Exec ’

Sewerage Division
Rasipuram



Rasipuram Letter
No:24323/F.UGSS/Rasipuram
Municipality/ Sew dn/Rpm/2023/ dt:
24.03.2023

L4(iii)

The chlorination system is not
operated

The chlorination system is being operated
regularly. It has been informed to
poliution control Board vide Executive
Enginecer, TWAD Board, Rasipuram
Letter No0:24323/F.UGSS/Rasipuram
Municipality/ Sew dn/Rpm/2023/dt:
24.03.2023

14(iv)

Log books for the operation and
maintenance of the Biological
system, chlorination and
centrifuges are not maintained

properly

The log books are being maintained
properly and regularly. The log books
copies are enclosed. It has been informed
to pollution control Board vide Executive
Engineer, TWAD Board, Rasipuram
Letter No:24323/F.UGSS/Rasipuram
Municipality/ Sew do/Rpm/2023/ dt:
24.03.2023

T4(v)

In the STP premises overflow of
breaked sewage was noticed due
to back pressure in the
conveyance pipe lines the
Thattankuttai lake

The overflow has been rectified.

Letter  N0:24323/F.UGSS/Rasipuram
Municipality/Sew dn/Rpm/2023/dt:
24.03.2023

14(vi)

The Rasipuram STP was issued
with Renewal of consent for
treated Disergeith point of
disposal as "Discharged at the
outlet point of Thattankuttai
Lake" but the STP at present is
discharging the sewage within
Thattankuttai Lake and thereby
polluting the water. The treated
sewage is not exactly located in
the outlet weir of the lake as per
the consent order. The disposal
point of the treated sewage is
located on the south east corner
of the lake. The present disposal
point is situated within the
Thattankuttai Lake
approximately 350m before the
outlet point (ie., outlet weir).

During the meeting conducted by the
District Collector along with the TWAD
Board officials and Municipality officials
on 17.03.2023, the District Collector has
instructed to hold the proposal for
extending the Pipeline upto the
Thattankuttai Eri delivery point. Further it
is informed that the treated sewage water
only is being let out in the Thattankuttai
Eri, which is within the permissible
standards and hence the Eri water is not
getting polluted due to the treated sewage
water. As mentioned in the reply affidavit
filed by pollution board no sewage water
is being letout in the Thattankuttai Eri.
1.1t has been informed to pollution control
Board vide Executive Engineer, TWAD
Board, Rasipuram Letter
No0:24323/F.UGSS/Rasipuram
Municipality/ Sew dn/Rpm/2023/dt:
24.03.2023

16

It is respectfully submitted that
wit regard to the para 3.2, the
Rasipura Municipality Sewage
Treatment Pla was issued consent
to operat (CTO)after CTE with

Consent to Operator has been given upto
31.03.2023 videletter
No:F.NML.[382/RM/DEE/TNPCB/NM

L/2023/date d:05.04.2023. For further

period 01.04.2023 to  31.03.2024

& Aowesn S

Executive Engineer,

Board
Sewerage Division
Rasipuram

gk
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disposal of 6.6 MLD of treated
sewage with point disposal as
"Discharged at the outlet point of
the Thattankuttai Lake"vide
Proceedings No:
T1/TNPCB/F.052
NML/RM/NML/W&A/2019
dated 01/11/2019.

necessary proposal has been of submitted
and necessary fees of RS.1,17,920.00/-
remitted.

Letter N0.4523-1/FUGSS/RPM  ed
Municipality/DO/RPM/2023/Dated:04.0
5.2023

17

It is further submitted that the
disposal point of the treated
sewage is not exactly located in
the outlet weir of the lake as per
the consent ofder. The disposal
point of the treated sewage is
“lodatéd-oi the south east corner
b 'the lake. The present disposal
poifit¥tis> situated within the
THattankuttai Lake
approximately 350 m before the
outlet point(i.e., OQutlet weir

Due to public objection the Treated
Sewage water pipeline has not been laid
upto Thattankuttai Eri outlet point

18

It is also submitted that the
treated sewage samples collected
from the period June 2021
November 2022(10 samples)
shows that the parameters are
falling within the standards
expect BOD(at 27 degree Celsius
for 3 days)-42 mg/l as against the
standards of 30 mg/L in the
Month of November 2022 and
BOD=51 mg/L on April 2022

At STP Campus the treated sewage outlet
parameters are within the standard
inciuding the BOD

19

It is respectfully submitted that
the averments and allegation
made by the applicant from Para
3.3 to 3.4 are all not related with
this Respondent. They are
matters of record from the
applicant's side and the applicant
is put to strict proof of same

Not related to this Respondent.

20

Water sample collected in the
lake near the outlet point of
traded sewage found to be higher
than the standard parameters
BOD -3.0 Mg/, COD -120 Mg/l,
Ammenical Nitrozen- 2.24 Mg/,
Fecal Coliform-14000 and Total
coliform-26000

The Sewage water collected in the areas
where UGSS not covered from the
Rasipuram Municipality is flowing in

open canal adjacent on the western side to |

the STP premises and let into the lake near
the entrance of the Micro Composting
centre for processing the solid wastes.
Further the solid wastes generated from
the Rasipuram Municipality is being
dumped in the Thattankuttai lake. The
fecal coliform and -total coliform level in

2 NS>

Executive Engineer,
TWAD Board

Sewerage Division
Rasipuram




the lake water is very high due to the
discharge of untreated sewage flowing
through the open canal and let into Lake
also it is found that Medical waste,
Chicken shop waste are also dumped in
the lake area

It is therefore prayed that, this Hon’ble Tribunal may be pleased to accept
the above report on behalf of the 5t Respondent and thus render justice.

Executive Engineer,
TWAD Board
x  Sewerage Division
Rasipuram

Solemnly affirmed at Chennai } Before me
on this the 04t day of January} (501 ‘Y
2024 and signed his name in } \/% "('
my presence. Advocate, Chenna1

2, NTrow e

x Executive Engineer,

Sewerage Division
Rasipuram
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: Report for UGSS to RaSIpuram Mummpahty has beer?f’gw[seg as per the latest gmde linefUess g =¥

. Sewerage Scheme from various authorities in Rasipuram Town.

7 A

CHAPTER- 1
INTRODUCTION

1.1. PROJECT BACKGROUND

gt adigrance 08
Rasipuram Municipality is a Grade | municipality in Namakkal Distnct SDKmﬁéorﬂ'.ax— frowm

S et

Namakkal. Rasipuram town is spread over an area of £.16 sgq.km. Rampuram town does not

have an existing underground sewerage scheme.

The Hon'ble Chief Minister of Tamil Nadu conducted review meeting on sewerage
schemes 'in Tamilnadu on 24.6.2011 and instructed to prepare and finalise the DPR for
UGSS to all Urban Town & Municipalities and communicated vide Mé’naging Director's Lr no

F. UGSS DPR!InvnIAE12/PDCIZO11—2 dt 30.6.2011. Accordingly the Detailed Pro ect
S ched in-the mpls -Qmpmn

s s v e

- NN -

issued by the Board by adopting the base year as 2015 and ultimate year as 2045. ’;ﬁ:‘: 2‘11-115

qn&

[EET o l

- ——

The invesligalion works include analysis of existing system, design of new system,

Ml m oy,

cost estrnates, financial analysis anc peparallon of Project report. Accordingly, the
Executive Engineer Sewerage Division, Namakkal started to prepare the DPR for UGSS to

Rasipuram Municipality.

1.2; _DATA COLLECTION:

The basic requirement for preparation of any report is survey werk and data
Collection. Following information was collected for Rasipuram Municipality Underground

Comprehensive development and report.

Existing and proposed land use plan and details.
Existing ward boundaries and word wise population.
Existing water supply arrangements.

Existing Underground Sewerage system and drainage
facilities in the town.

Topo Sheet cf the Project area.

Water consumption by different major institutions.
Thedata is useful for the design of UGSS to Rasipuram

Town,

HO b




1.3: _ SURVEY ACTIVITIES:

Field survey activities were Carried out by M/S Wilbur Smith Associates Private
. Limited , Chennai. Temporary bench marks were established in the permanent structures
like temples, buildings, parapet of culverts for reference during implementation of the
' project.

w

1.4: ACKNOWLEDGEMENT:

u{

TWAD Board thankfully acknowledge Rasipuram Municipality Authorities for
extrusive task of carrying out the preparation of Detailed Project Report of Sewerage
scheme for Rasipuram town and also for assistance and courtesy extended by them during
the preparation of the report.
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CHAPTER-2

TOWN PROFILE

.1 Profite o7 towr

AV

Rasipuram Town is located in the North Eastern part of the Namakkai District,
30 Km North of Namakkal. This Town is the head quarter of Rasipuram Taluk. In addition to
the area of Rasipuram revenue village some portion from revenue village of Koneripatti

el

village also included. Rasipuram Municipality was recognized as 3™ grade Municipality on
01.10. 1948 This Municipality was up graded as a second grade Munacupallty on 14.06. 1971
and then into 1* grade Municipaiity on 22.05.1998,

UUU-."..UU}'W‘#

Rasipuram Municipality lies between 11°20' and 11° 30° North lafitude and

- 78°10" and 78°20' Eastern longitude and is located at a distance of 28 km South — East of
Salem and at a distance of 3 km to the East of Nationai Highways NH7. The Municipality is
bound by Salem on the North. Atthur on the tiast, Namakkal on the South and
_L‘rhTruchengode on the West, The Municipality Town .I;és been divided into 27 wards for

administrative purpose.

2.2 Water Supply arrangements :

The present drinking water needs of this Municipality are met from the

Rasnpuram - Edapadi combined water supply Scheme with head works at Nedunkulam

Kattur on cauvery river. The first protected drinking water supply Scheme: for Rasipuram

} town was. commissioned in the year 1968 with Panamarathupatty lake as source. This

e

- oW W W W W W W

) " scheme is not functioning at present due te monsoon failure. Rasipuram Edapadi combined
water supply scheme, the primary water supply system of the Town was commissioned in
the year 1998 with Rasipuram as one of the beneficiaries among two Municipalities, 9 Town
. panchayats and 155 village panchayats. This scheme was designed for a population of
47000 and 63000 for the intermediate and ultimate stage at a pro ~ rata supply of 110 [pcd .
The total demand for 2001 and 2016 has been estimated as 5.170 mid and 6.931mid
respectuvely However Rasipuram received 4.0 MLD from this scheme at present. A
rejuvenation work has been carried out at a cost of Rs. 5. 18 Crores tc improve the supply
MLD

Ul
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Ciear water from the aforementioned CWSS is presently distributed from
three elevated service reservoirs with capacities ranging from 5.00 to 10.00 LL to individual
service connection (Domestlc 6174 Nos, Non — Domestic 154 Nos ). Water is aiso supphed

- to low -~ income settlements throug’h 88 Nos of pubiic fountains. Balance requirement of the

town are met from the available local source such as 100 Nos of hand pumps, 23 Nos of
. power pumps and 19 Nos of public open wells.

2.3 Existina Sewerage System:

Presently, Rasipuram Municipality is not equipped with an underground
sewerage scheme. Major part of the town is covered with drains on either side of the road
for a length of 58.00 km, which convey sullage / sewage generated to ponds and low-lying
areas within the Municipal limits. Most of the drains are open with shallow depth and the
seclions are inadequate causing not only stagnation but also flooding the iow lying
residential areas. At present most of the house and other establishments are having their
own septic tank arrangement. The sullage is let into storm water drains. The drains that

j carry waste water are polluting the environment of the town all along the drains. Sewage

ﬁowmg through these drains is ultimately discharged in to the following water bodies-in

i Rasipuram Municipality.

1. Rasipuram Eri.
2. Konerpatti Eri
3. Chandraseka_rgpuram Er

Rasrpuram Eri is spread over an area of 84 acres Jocated on theNorth, west .
of the town. The railway line which is under construction divide the tank mto two parts with
30 acres on west side and 54 acres con the Cast side respectively. Part of the tank is
encroached and cultivation is being carried out within the tank. Sewage generated from the

North portion of the Municipal area is flowing through storm water drains and joins

—

Rasioeram Sy

A part of the Sewage gensrated in the Eastern portion of the fown is let into
Koneripatti Eri through a revenue department drain. Further Sewage from theSouthern part
of. town flows through storm water drain towards theSouth and is used for culiivation near
Chandrasekarapuram Eri. Sewage generated from theWestem portion of the town also gets
accumulated at Chandrasekarapuram Eri.
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2.4 Need'ior the proposal:

There is no underground drainage system so far in Rasipuram. At present,
Tus' of the houses and other establishment are having their own septic tank

A

2 sgeMEmE To calsr the needs of the pocr population “Municipality Ras~taken~up
_ bu_u‘e[ haen token up. , =

community septic ta ks.A aste water is let into storm water drains and nallas and then

finally reaching water bodies converting natural lakes into cesspools. The water is

stagnating in many places and due to that mosquitoes and fiies are developed, which causs

marnly diseases. Hence, it is required to provide a sewerage system in this municipality.

2.5 Brief Description of the proposal;
2.5.1 Collection system:

Proposed sewage system is designed to carry only the Seéwerage and suilage from
: residential areas. Storm water will not be allowed into the sewerage systern. The system has
' been designed to the extent possible by gravity flow based on.contributing poputation and
“proporiienate sewage géﬁgrated in the branch sewers. Sewage collected. at sewage
* pumping station /- lifting station shall be conveyed to the STP for treatment and final -
disposal. The total length of streets in Rasipuram Municipality is 60.9 krﬁ. Th;e entire

area is divided into seven zones, Fieer-meinc-have-also-be: = 4
WM%MW%W%@M&& Sewer has

been designed for the ultimate population of 68500 for the year 2045, Sewage contribution
has been taken as 115 LPCD including infiltration.

£.5.2 Sewage Treatment Piant:

Quantity of Sewage flow for present stage, intermediate stage and Ultimate stage
" are 6.04 MLD, 6.96 MLD and 7.88 MLD respectively. The Sewage Treatment Plant re‘cyjred
for this town is to be designed for the Ultimate stage freatment capacity of 7.88 MLD,

- Initialy, the  consuitant, Mis Wibur Smith Associstes Private Ltd. dnalyzed various
alternative methodologies, and they have finally decided tg provide Waste -Stabilization
Pond with the following components: Anaerobic Pond, Facultative Pond and Maturation

Pond.
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To provide above type of Treatment Plant. land to an extent of about 11 {0 12 acres
is required. Two sites, one at Chandrasekarapuram panchayat and another at Koneripatti

- were identified for STP. Both sites are private owned agricuiture land. The Koneripatti tand
- is not available as a single piece (extent) and is available only in paiches that are

interspersed segments. Hence fhe consultant for the construction of STP proposed the

Chandrasekarapuram site.

The Rasipuram Municipality could not purchase the private owned land at
Chandrasekarapuram. In these circumstances, a detailed investigation works carmied out in
and'around the Rasipuram Municipality area and found one site, Koneripatty Eri Pﬂrﬂmboke
Pertaining to.PWD Dept, which was identified as suitable for STP.

Due to the public objection for the construction of STP in Koneripatti L.ake, Peace
Commitiee meetings were convened by Revenue officials and as per the mslruchon of RDO;
Technical team comprising PWD and Pollution control Board carried out joint inspection.
The finalized location 200 m away irom originaily proposed site was earmarked with police
protection-and-Rasipuram-Municipality submitted a revised land alienation proposal for an

. extent of 3.84 acres.

Subsequently, Rasipuram Municipality, nearer fo Scavengers Colony, proposed an
alternative site of about 2.25 Acres and at about 1.75 Acres of Compost yard which belongs
to the Municipali ty at Dhobi Colony to construct the Sewage Treatment Plant. Accordingly

STP with Modified ASP technolog}!ﬁroposed in Dhobi Colony. "
fa)

2.5.3 Method of treatment:

T

Considering the availability of {and Modified Activated Sludge Process Treafment
methodology has been proposed.

2.5.4 Land availabilify:
‘_..'r’"-'_

2.25 Acres land is. available at Dhobi Colony, which belongs to the Raslpuram
Municipality.

i)
Ef W
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2.5.5 Effluent Disposal arrangements:

’ The capacity of proposed Sewage Treatment Plant at Dobhi Colony is §.96 MLDfor
ntermad) are };j-a? e. ] ,
i, The Sewage is tfeated to the standards of Stream disposal fi.e. 30 mg/l BOD, 20 mg/l SS)

after its rzatment. The sewage will be disinfecied through online chlorination, before
discharge into the existing nalla nearby and then onwards will be used for irrigation

« PUrposes.
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CHAPTER ¥

SEWAGE TREATMENT

7.1 Justification of the technology proposed :

Quantlty oi Sewage flow for present stage intermediate stage and Ultimate stage
are 6.04 “MLD, 6. 9% MLD and 7.88 MLD respectively. The Sewage Treatment Plant
required for _this town is to be designed for the &*ﬁgate stag‘rer tfreatment capacity of
636MLD. The consultant M/s Wilbur Smith Associates Private Ltd. analyzed various

altarnative methodologies, and they have finally decided to provide Waste Stabilisation

2-~-7 with the corpponents Anaercbic Pond, Faculistive Pond and Maturafion Pond

To provide above type of Treatment Plant, iand to an extent of about 11 to 12 acres
is required. Two sites, one at Chandrasekarapuram panchayat and another at Koneripatti
were identified for STP. Both sites are private owned agriculture land. The Konen'patti land
is not available as a single plece (extent) and is available oniy in patches that are

The Rasipuram Municipality could not purchase the private owned land at
Cha‘ndrasekarapuram. In these circumstances, s detailed investigation was carried out in
and.around the Rasipuram Municipality area and found one site, Koneripatty Eri Promboke
owned by PWD Dept, which was identified as suitable for STP.

Due in the public objection for the construction of STP in Koneripatti Lake, Peace
Committee meetings were convened by Revenue officials and as per the instruction of RDO,

" Technical team comprising PWD and Pollution control Board carried out joint inspection.

The finalized iocation, 200 m away from originally proposed site was earmarked with police

* protection and Rasipuram Municipality submitted a revised land alienation proposal for an

extent of 3.84 acres

4
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Subseguently, Rasipuram Municipality proposed an alternative site of about 2.25
Acres at Dhobi Colony, nearer to Scavengers Colony and at about 1.75 Acres of. Compost
yard, which belongs to the Municipality to construct the Sewage Treatment Piant.

| Accordingly, the STP site proposed in Dhobi Colony and compost yard. Hence, a Sewerage

Treatment Plant to treat the intermediate stage quantity of 6.96 mid adopting Modified

* Activated Sludge Process Treatment methodology instead of Waste Stabilizatio_n Pond

method is proposedi/

7.2 Efﬂuent Disposai:

The Sewage is treated to the standards of Stream disposal (i.e. 30 mg/ for BOD, 20 -
mg/l for SS) after treatment. The sewage is disinfected through onlit"lg. chidﬁnatigrl, before
being discharged info the existing nalla through 700mm RCC Pipe for 700m and then
onwards L.lsed for immigation purposes. Land avaitable for irrigation is about 800 acres around

. Chandsasekarapuram viilage.
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Vill. (a) SEWAGE TREATMENT PLANT STP- 6.96 mid (Modified ASP)

Sewage Treatment Plant is proposed at Rasipuram Municipality. Compared to
other Treatment Technologies, the Modified Activated Sludge Process is the most
optimistic method to suit for Rasipuram Municipality.

Characteristics of Sewage

The design of the sewage treatment will be based on
BODs at 20°C of raw sewage. Average BOD of 300mg/l is considered in designing
the treatment system.

Discharge standards

The sewage treatment plant is designed to achieve a treated effluent quality
that will conform to inland surface water standards, viz. BOD 20mg/l and SS
30mg/l.Colliform count 10*3.The capacity of treatment plant is worked out as 6.96
mid for Intermediate state (2030). The treatment process of Activated Sludge
Process including Pre freatment as follows. All wells and other water retaining
structures have been designed for M30 grade.

PRELIMINARY TREATMENT.

The raw sewage is passed through a coarse screen and fine Screen
Chambers. Removals of such floating /coarse matter is essential because it can
otherwise choke pipelines / Pumps etc and hinder the normal operation of the
Treatment Plant .The raw sewage is made to pass through the Coarse screen bar,
wherein the floating matters, any large particles are trapped in the bars. The Screen
are made of Steel 10mm bars 22 Nos., placed at equal intervals for coarse screen.
Size:5 x 0.80 x 0.90m(with free board)

RECEIVING CHAMBER.

The sewage pumped from the collection well is collected in the receiving
chamber. The receiving chamber is designed for the detention time of 1 minute.
Size:3.70m x 3.70m x 1.3m Total Depth and 0.80m LD.

For VVVV CONSTRUCTION PRIVATE LIMITED

\\/\\MA_NL——/
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VIl (a) SEWAGE TREATMENT PLANT STP- 6.96 mid (Modified ASP)

Sewage Treatment Plant is proposed at Rasipuram Municipality. Compared to
other Treatment Technologies, the Modified Activated Sludge Process is the most
optimistic method fo suit for Rasipuram Municipality.

Characteristics of Sewage

The design of the sewage treatment will be based on
BOD; at 20°C of raw sewage. Average BOD of 300mg/l is considered in designing
the treatment system.

Discharge standards

The sewage treatment plant is designed to achieve a treated effluent quality
that will conform to- inland surface water standards, viz. BOD 20mg/l and SS
30mg/.Colliform count 10*3.The capacity of freatment plant is worked out as 6.96
mid for Intermediate state (2030). The treatment process of Activated Sludge
Process including Pre treatment as follows. All wells and other water retaining
structures have been designed for M30 grade.

PRELIMINARY TREATMENT.

The raw sewage is passed through a coarse screen and fine Screen
Chambers. Removals of such floating /coarse matter is essential because it can
otherwise choke pipelines / Pumps etc and hinder the normal operation of the
Treatment Plant .The raw sewage is made to pass through the Coarse screen bar,
wherein the ficafing matters, any large particles are trapped in the bars. The Screen
are made of Steel 10mm bars 22 Nos., placed at equal intervals for coarse screen.
Size:5 x 0.80 x 0.90m(with free board})

RECEIVING CHAMBER.

The sewage pumped from the collection well is collected in the receiving
chamber.The receiving chamber is designed for the detention time of 1 minute.
Size:3.70m x 3.70m x 1.3m Total Depth and 0.80m LD.

For VWV CONSTRUCTION PRIVATE LIMITED
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) AL NADU WATER SUPPLY AND DRAINAGE BOARD
=5ip R
. "'{—-’4"’ Division Code no.384, Email:cepfsimi@igmail.com R e
Phone No. — 04287295700
Fromi To
Er:R.pMohandoss, B.E., The District Environmental Engineer,
Execttive Engineer TNPCB,
Namahial

TWAD Beard,

Sewsrage Division,
Rasipuram. @

Lr. No.6723/ F.UGSS — Ras_puram Mpty/Sew Dn/RPM 1 2023/ Bi. 06.07.2023

Sir,
Suh: TWAD Board — UGSS {c Raslpuram Municipalily in NameakkelDistrit~
TNPCB Remarks Deta:led Report—-Send Regarding.
FETT """ a?‘ 5 Ref 1.Chief EngiheerﬂWADlCoimbatorengi No.15/20%5-16/d1.16.09.2015

* forRs. 4919.50 Lakhs /24 months + 3 monihs rial run.

el e e R
e S 2 The DEE/FNRCB/Namakkal/Procseding No.F.1382/DEE/TNPCB/NML/
S @ 1 &1 RMWL2023/ D§03.2023.
) W e 4 3. Commissiener/ Rasipuram Mpty/ Rasiptram/ Roc. Mo 38’?‘!{1 1/E2/
e Dl i S0 Dt. 20.03.23,
(Emr T 4. This offics latter 0,24323 / F.UGSS —Rasiparam Mptyl Sew DRPM/
s . 2023/dated. 24.03.2023.
» 5.The, District Environmental Engineer/ TNPCB, Namakkal E,Mail

duted.09.06.2023/ime: 10.31 am.
5. The DEE/TNPCBANamakkal/Procgeding No. T8/TNPCE/F. G541/NGT

Sewage Disposalfiw/20234-Dt.09.05:2023

4 ampEe e Phpladd ol

I send herew:th the ‘eply for the remarks 5o§ntedout i e letier from the: District
Environmental Engineer, TNPCB, Namakkal which wes received irom your E'mail vide
reference 5"cited regardirig éeﬁ;ggg-i"rde‘éir.ﬁ'én?ﬁlén—t under UGSS io Rasipuram Municipality. in
Namalkkal Digtrict as follows, where as the letler reference 5" cited has not communicated from
Rasipuram Municipatily to TWAD Board on of now.

! S.HNo Remarks

1. | The Rasipuram Muricipality shall plug
the draining of sewage outizll into the Eri
and to divert in any other altemative way

Reply
Al pres 31t the Treaied sewage water from

STP is being leiout in the: Thattankultai Eri
— near =i outlet point. Duiring discussion
for ullizing the tealed sewage for | with The Collecior, Namakkel slong with

industrial activities/irrigation activities The Commissioner, Rasipuram
Municipality and Pollution Conirol Beard

AEE, The Collectar has instructed to the
Commissioner 1o anzlyze the possibility of
require nams tor Industrialagtivities and
irrigatic pumers  near By~ tre

—_ —— et 4 e 0 et

Thatla: izl Er



2. |The Rasipuram M nicipality shall [ 1. Assessed Quaiiily of

24

70?*' "::

. W S | House service connection = :
complete the reraaining 5700 house 5 HSC  linked by | 6077 Nos.

Municipality-as on 06.07.23 rt
= 5. Balance HSC to- be | 1007 Nos

linked by municipality

service connections immedia:ely.

T Poliation Gontrol Beard Nonms ancd

3 | The Municipality shall comply with all the
conditions as well 2s CPHEEO Norms

conditions stipulated in RCO Issued vide
Proceedings dated. 14.12.2021. were adopted

(Online OCEMS (Oniine Continuous Effiuent
Monitoring Station}- fiistaiiaiion material |
was  purchased irom Rasipuram
Municipality and Fixing Tender work undE'
progress grERa_s:guram Municipality.

4 Installation of GOCEMS
Continuous Effluent Monitcring Station)

5 |The Sewerage Trealiment Plant shall 'The-.re_pi_y;.féi_'@g-eaa;_gg notice issted vide

furnish reply to the show case notice | proceeding d1.08.03.2023 has been se.
issued vide proceeding [to  the. Commissioner,  Rasipuram
Municipality vide reference 4" cited (Copy

dated.08.03.2023.
; enclosad) |

Hence, I request that necessary Renéwal feiﬁ({lf& for- UGSS 1o Rasipuram.

Municipality Sewerage Treatment Plarit may please be granted ear'y for \Which on amnun;?,
' Rs.1,17,920/- (one lakh sevenieen thousand ningé “Kundred and twenty-only) di-04:05:26022

has been paid already.
| request your early co-operation in this regard.

Encli4” cited copy C e eeeeem - —== =GR Mohandoss./06.07.2023
_ Executive Engineer,TWAD Board,
Sewerage Division, Raslpuram

"\Zo/py\io the Commissioner, Rasipuram municipality, Rasipuramfor favour of information.

Copy submitted lo the Superintending Engineer/Salem-Namakkal Circle/Safem for favour of
information please. <

Copy lo the Assistant Exzculive Engineer, TWAD Board, Sewerage Sub Division 1/, Rasipuram

for necessary followup aclion please.
1) 4 'L J
2 e
= b\

rean gt




24 A CLEAN COPY of A-4

TAMIL NADU WATE SUPPLY AND DRAINAGE BOARD
Division code No. 384, Email: copfslm@gmail.com
Phone No. - 04287299700

From To

Er. R.M. Mohandass, B.E., The District Environment Engineer,
Executive Engineer TNPCB

TWAD Board, Namakkal

Sewerage Division,

Rasipuram

S‘Lr.N0.6723/P‘.UGSS — Rasipuram Mpty/Sew Dn/RPM / 2023/ Dt. 06.07.2023
ir

3

Sub: TWAD Board-UGSS to Rasipuram Municipality in the
Namakkal District-TNPCB Remarks — Detailed Report-Send-Regarding.

Ref: 1. Chief Engineer/TWAD/Coimbatore/Agt.No.15/2015-16 dt.
16.09.2015 for Rs. 4919.50 Lakhs / 24 months + 6 months trial run.

2. The DEE/TNPCB/Namakkal/Proceeding No. F
1382/DEE/TCPCB/NML/RM/W /2023/Dt. 8.03.2023.

3. Commissioner / Rasipuram Mpty / Rasipuram/ Roc No.
3814/11/E2/Dt. 20.03.23.

4. The Office letter No. 24323 / F.UGSS - Rasipuram
Mpty/Sew Dn/RPM/2023/dated. 24.03.2023.

5. The District Environmental Engineer / TNPCB, Namakkal
E mail dated. 09.06.2023/time: 10:31 am.

6. The DEE/TNPCB/Namakkal/Proceeding No.
T6/TNPCB/F.0511/NGT/ Sewage Disposal/W/2023/ Dt.09.05.2023.

[ send herewith the reply for the remarks pointedout in the letter from the
District Environmental Engineer, TNPCB, Namakkal which was received from the
Email vide reference 5t cited regarding sewage Treatment Plant under UGSS to
Rasipuram Municipality in Namakkal District as follows, whereas the letter
reference 6t citied has not communicated from Rasipuram Municipality to TWAD
Board on of now.

S.No | Remarks Reply

1. The Rasipuram Municipality shall plug | At present the Treated Sewage
the draining of sewage outfall into the | water from the STP is being lieout
Eri and to divert in any other|in the Thanttankuttai Eri
alternative way for utilizing the treated | -near Eri outlet point. During
sewage for industrial | discussion with trio
activities/irrigation activities. Collector,Namakkal along with
The commissioner ,Rasipuram
Municipality ad Pollution Control
Board AEE, The Collector has
instructed to the Commissioner
to analyze the possibility of
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CLEAN COPY of A-4

[ requirements for  industrial |
activities and irrigation purpose
| near by the Thattankuttai Eri.
2. | The Rasipuram Municipality shall | 1.Assessed Quantity | 7024
complete the remaining 5700 house | of House  Service | Nos
service connections immediately. Connection ]
2. HSC linked by the | 6017
Municipality as on | Nos
06.07.23 ‘
3.BalanceHSCto  be | 1007
I : linked by Municipality | Nos
3. The Municipality shall comply with all |-Pollution Control Board Norms
the conditions stipulated in RCO | and Conditions as well as

issued vide proceedings | CPHEEO Norms were adopted.
dated.14.12.2021.

4. Installation of OCEMS (Online | OCEMS(Online Continuous
Continuous  Effluent  Monitoring | Effluent  Monitoring  Station)
Station) Installation material was

* purchased from Rasipuram
Municipality fixing Tender Work
under Progress in Rasipuram
Municipality.

S. The Sewage Treatment Plant shall | The reply for the cause notice
furnish reply to the show case notice | issued vide proceeding
issued vide proceeding  dated | dt08.03.2023 has been se to the
08.03.2023. Commissioner, Rasipuram
Municipality, vide reference 4t
.cited (copy enclosed)

Hence 1 requested that necessary renewal for CTO for UGSS to Rasipuram
Municipality Sewerage Treatment Plant may please be granted early for which on
amount Rs. 1,17,920/- (One Lakh Seventeen Thousand Nine Hundred and Twenty
only) dt 04.05.2023 has been paid already.

I request your early co-operation in this regard

Encl: 4th cited copy Sd/R. Mohandass/06.07.2023
Executive Engineer, TWAD Board,
Sewerage Division, Rasipuram

Copy to the Commissioner, Rasipuram Municipality, Rasipuram for favour of
information. :

Copy Submitted to the superintending Engineer/Salem-Namakkal Circle/Salem
for Favour of information please.

Copy to the Assistant Engineer, TWAD Board, Sewerage Sub division II, Rasipuram
for necessary follow up action please.


Hariharan
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C[-RAN.SLATED colPyY oF)
PAUTE 25

TAMIL NADU WATER SUPPLY AND DRAINAGE BOARD
Underground Sewerage Project
Rasipuram Municipality

Project Treated Sewerage Discharge Pipe Line

During the underground sewerage work on the road leading to
Thattanguttai Lake, while laying an RCC Pipe Line to discharge
treated sewage, some residents of the surrounding area of the lake
protested against the work, damaged our JCP vehicle and
prevented the workers from carrying out the work.
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(TRANSLATED coPY of PALE 27D

TAMIL NADU WATER SUPPLY AND DRAINAGE BOARD
Underground Sewerage Project
Rasipuram Municipality

Project Treated Sewerage Discharge Pipe Line

During the underground sewerage work on the road leading to
Thattanguttai Lake, while laying an RCC Pipe Line to discharge
treated sewage, some residents of the surrounding area of the lake
protested against the work, damaged our JCP vehicle and
prevented the workers from carrying out the work.



249
sULBT6 1957 eug.sme eumrflwib
LIS TeT FM&&enL S LLD

@rreUFL BETFTLE

&58&fsslul L slayBy GeueflGuMMILD Pipe line

SLLMTHRIGLL gf&E&s QaFagud GIILIL6) LITSTET &FiTéh 5601
Lissofluiletr GUME &&H &HeaLIuULL slebr
QeauemGUIHmIeNSHETE RCC Pipe Line LIGI&GLD Lisuof]

B LQUMIbOUTWS, giflufier &hoy eul Lyl GSuiley
RILILafSET Plevl, Lswflenw QSTLBS QFWHLGSS el Moy
SHTTO QFUIS, THRISHETS! ICP QUTHENSHNS 39.5S CFHLD
gHUBSH WD, Gaueme QFWILLh Lieuoll gyl SHemer Lieooflullemeot
QFWIW NLITD6 SHSHSTTHET .
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(TRANSLATED <CoPY oF PAGLE 29)

TAMIL NADU WATER SUPPLY AND DRAINAGE BOARD
Underground Sewerage Project
Rasipuram Municipality
Project Treated Sewerage Discharge Pipe Line

During the underground sewerage work on the road leading to
Thattanguttai Lake, while laying an RCC Pipe Line to discharge
treated sewage, some residents of the surrounding area of the lake
protested against the work, damaged our JCP vehicle and
prevented the workers from carrying out the work.
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SLLMTRIGLOL gFlHGs QFeaild GUTL-1960 LINMSTET FM&HSL
ustollufletr GUIMs &HBSHEHLILL L SWleyBr

Qeue @M mIeus M TS RCC Pipe Line LEH& LD LI6oofl
BHOLOUMDNQOUTWS, giluller &hm eul Lyl uGsHuwiley

B ILIeuF & 6T HevtT, Lewllenw QFTLHH QFWL(BHSS eflL_mLoey
S&ITN QFUIGI, 6THIS6NS JCP UMH TS MG 165 CFHLD
FHUGSH W LD, Gauemey QFwIwiDd Liewl] gL senem Liesofluwllemeot
QEFWIW L M6L SHIGSSHITHTHET .
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(TRANSK—A"'ED coPy oF PALnE BI)

TAMIL NADU WATER SUPPLY AND DRAINAGE BOARD
Underground Sewerage Project
Rasipuram Municipality
Project Treated Sewerage Discharge Pipe Line

During the underground sewerage work on the road leading to
Thattanguttai Lake, while laying an RCC Pipe Line to discharge
treated sewage, some residents of the surrounding area of the lake
protested against the work, damaged our JCP vehicle and
prevented the workers from carrying out the work.
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SLLTHRIGLeL JiflehEGd CFauauDd GIITLLIL.6V LITSITET &M 85601
Lesaflulledr Guing! &&H &flesiiul L sileyBi
QeuerfIGIMMIGUS DTS RCC Pipe Line LIS &@Lh LIsvoT]

B L QuOIDQUMWS, giluler sHm aul Lyl ugSullev
auFALILeuTS&eT Hevl, Lemllenw QSTLBS QFWeLI(HSS L TLO6V
SHTTO QFULISI, 6THISETS JICP UTHOISMS .58 GFHLD
gOUBGSH WD, CGeuemey QEF WD Liswol] QL GemeT Lieuoflusemeor
QFWIW AL Mo6v SOISSTTHET .
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(T'RANSI.A‘TE'D coPyY oF PAunE 323)

TAMIL NADU WATER SUPPLY AND DRAINAGE BOARD
Underground Sewerage Project
Rasipuram Municipality

Project Treated Sewerage Discharge Pipe Line

During the underground sewerage work on the road leading to
Thattanguttai Lake, while laying an RCC Pipe Line to discharge
treated sewage, some residents of the surrounding area of the lake
protested against the work, damaged our JCP vehicle and

prevented the workers from carrying out the work.
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S HTH G4BT eug.&mev sumrflwib
LITSITET FM&5H6nL. T LD
QTSI (HEFTLS
&5 sf&sELLLL sWeyBT GeueflGwmmILD Pipe line

SLLITEIGLmL gJiflsEes QFaaid GUmTLL)60 UTSTeT FTHSHemnL
uesoflufletr GuNs! &&HGHGHEIILLL SWleyBr
QeuerflGIMHmIeUSH M TS RCC Pipe Line WS SELD Lsoof]
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SHTTM QFILS), 6THIGETSI ICP QUTHTHMNS I 19.55 GFS5LD
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(TRANSLATED CoPy of PAGE3S)

TAMIL NADU WATER SUPPLY AND DRAINAGE BCARD
Underground Sewerage Project
Rasipuram Municipality

Project Treated Sewerage Discharge Pipe Line

During the underground sewerage work on the road leading to
Thattanguttai Lake, while laying an RCC Pipe Line to discharge
treated sewage, some residents of the surrounding area of the lake
protested against the work, damaged our JCP vehicle and
prevented the workers from carrying out the work.
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ADVANCED ENVIRONMENTAL LARORATORY,
TAMILNADY POLLUTION CONTROL BOARD,
- . BALUM ~ ndn 004,
ROA NOMTIAEL = S1L2021 - 22 D31,13.09.2021
1. [ Name and address of the zendet “The IDisiric! nivitnental Englocer
: = Tamilnndu Follution Costrol Foaed
= g Ne.nsakkal, -
2. | Date and time of collcetion 31.08.2021 at 1.20 PM o 1,30 PM
3. [ Datc and time ol receipt 21 Lab, 31.08.202] nl 04.45 PM
4. | Condition of seal, fastening and Scaled/Unfasicned Condition in Polythene
Coalaincr carbuoy 25 lits X 2 Nos. _J
S. | Natire and Number of samples 2 Nas. of Sewage Samples.
DEE Lab Whether
Cade Code Paint of Collection Untreated
Na. Na. - Trenled
ESZDEE/NML | 1195 " STP Inked Unteented
ESIMEEMML | 1196 STT Outlet Trmt-.'_fl
. TEST REPORT . )
sl I Unit Test Sawple
Ne R Code Moz, - Teat Mebod
Parzmefers 1195/ 119§/ :
E52/DEC/ | BS3/DRES
: A _NML NML._ .| -
o1, |pl at25°C Nomber 7.68 7.56 | APHA 23" Edi3017 4300 —H
02 | TSSa1103°C-at mpA 116 40 APHA 237 Edi.2017-2540-D
185°C e
03. | BOD {o{ 27°C fur 3 mp 130 16 153025 (P4) 1993 Reaffirmed
days) o . 2009
- Bnd of Teat Report-
Cliesked by Authorized sipnatory
vV ddmp o '
(YR'E ..}?'llv‘ 90 . H‘ \ '{{:,‘;-,...
Dy. Chiel Sclentifle OMfcer Assistant Diredtor (Tab)’
Technler] Manaper, Guality Nanages.

@ CamScanner
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Yy ADVANCED ENVIRONMENTAL LABORATORY,
TAMILNADU POLLUTION CONTROL BOARD,
=TT SALEM - 890 00+4.
ers .
-~ Accredited by NADL - 17025:208 ULR-TC98992100000053 F
i c by N. (ISOfIFC 17 5), LRt | r
ROA NO.416 Ml-:l.-JL_I\rﬂl_lﬁ!_EuLLB@!
1.} Nnme and address of 1he sender The District Bnvironmental Eogineer ]
Tamiinadu Pollution Control Board \
(2= | Date and tims of coliection 30092021 ot G210 PM to (220 PM -
¥

3. | Datcandime of‘rweipl at Lao.

30.33.2021 8t 05: P o

Technical Mannger.

3. | Condition of seal, Tastoaing mod Seaied atasioncd Conition i Polythene
Container carbuoy 2.5 msxz Nos.
5. | Natwe and Number of samples 2 Nos. of Sewage Sampics.
==
DEE Lab ; : Whether
Code Code Point of Colleciion Untreat=d/ -
ES9/DEEMNML, | 1446 STPInct Untrested
EGVDEENRL | 1447 STP Ouilet Treated
TEST REPORT =
SL Unit Test Sample Code No. R0
“No. e S ; TestMethod | —
Parameters 3 e 7T i
ESY/DEE/NML | ESUDERMNML |
0l. | pH a125°C Number 703 7.36 "APHA 23™ Edi2017 4500 —H
foz-[TSSat103°C—2t | mgA 12 52 APHA 23" Edi2017-2540 >
105°C ' D :
03. {BOD (at27°Cfor3 | mpAl 140 12 153025 (P44) 1993 Renfficmed
days) 2009
Note: <=Indicalcs Lcss than Mmhmun Dclectab[c Limit.
- End of Test Report -
Checked by Awthorized sipnatory
A
i o Moz b
Dy. Chief Scientific Oﬁ'sc:f nt Dircctor (Lab)
Quality Manager

[

CamScanner
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I
Jon  ADVANCED ENVIRONMENTALLAWONATONY, -
BIET, TAMUNADY POLLUTION CONTIOL HOARD,

S RALEN - 01 00
e '
LS Aceredlited by NAIL—(ISO/IRC IIIS207)  ULRATCOR0210000045 &

; UL R-TCOR992100000546 £

Rt s

HOA NO.550 JAEL ~ S1A1/2021 - 2022 IN.17.12.2021 '

1. | Name and address of the sender The District Environmental Enginecr
i ' Temilnadu Poltuiion Control Board

. Namakkal. '

Date and fime of c‘ollecmm 06.12.2021 ot 01.20 I'M TO 0135 PM
Dale and time of receipt af Lab. 07.12.2021 ot 11.50 AM

Condilion of scal, Testeaiogaad | Secled/Unizstened Candition in Polytheas
Container = cerbuoy 25 lits X 2 Nos.
Nature and Number of samples 2 No. of Scwage Samples.

ld

Sl b
h v

tn

DEE | Lab Whether 5
Code | Code | Polatof Colieclion Volseatedd ' | -
No. No. il . Trepted

BSYDELNML | 1919 STPinlz .- | ° Uiealed
ETODEGNML | 1920 STP Outlet Tieaked

Test Samplc

Code No.
g:‘. - Parameters Unit 1918/ ' T 1920
ESSDERANML | ETU/DEENML

0). |pH m25°C Nomber | . 63 [, 716, . [APHAZ"Edi20174500-11"

Test Method

02 |Total Suspended | mpt, [ 20 - . 36 . |APHAD" E&iz2017-3540-D
Sofids at 103°C - :
sl 05°C

03. |BOD @27Clor| mgll 180 13 153025 (P44) 1993 Reaffirmed
3 days) 2009 -

- Bnd of Test Report - :

Checked by Anthotized sigaatory

5 %"‘"'

2

" Dy. Chicl Belentific Officer u;( [v‘ o
Technical Managez, lelty M

95 CamScanner

TESTREPORT B e e



-Tnd of Test Report -
Checked by

/

Y T

Chicf Scicniific Officer

Dy. Quality

Manager.

Authorized Signatory !

Lt Bl
Assnstant iregtor (f.‘. ;
Quality Manager.

@ CamScanner

TN
v 40 &7
[ ADVANCED ENVIRONMENTAL LABORATORY, -
a R e TAMILNADU POLLUTION CONTROL BOARD,
N\ SALEM - 846 004.
Accredited by NABL - (ISO/IEC 17(025:2017)
ULR-TC-98992200001103 F
ULR-TC-98992200001104 ¥
ROA NO. 301/ROAJAEL — SLM/2022 - 2023 Dt.30.08.2022
1. | Name and address of the sender The District Environmental Engincer — ]
Tamilnadu Pollution Conirot Board '
|
= Namakkal. |
2. | Date and time of collection 10.08.2022 at 1,30 PM to 1.40 PM l
3. | Date and time of receipt at Lab. - 11.08.2022 at 10.45 AM I
4. Condition of scal, fastening and Sealed/fasicned Condition in Polythene carbuoy 2. 3 lits X 2 :
Container Mos; [
5. [ Nature and Number of samplcs 2 Nos of Sewage samples l
DEE Lab Whether
) Code Code Point of Colleclion Untreated/
No. No. Treated |
_ E 106/DEE/NML 1088 STP Inlet Untreated I
- F07DECAMIE—— 1089 —|——— STP-Oullel | Tecated
TEST REPORT
I SI. Test Sample Code |
No. ‘n Nos Test Mcthod '
Parameters ’ Gnit 1088/ 1089 / I
15106/ &io7/
DEE/NML | DEE/NML |
01. | pHa25°C Number 7.29 7472 : APIIA 237 £di.2017 4500 —H :
: 02. | Total Suspended Solidsat | mp/l 16 § | APNA23TEdi2017-2540-D
be 103°C —ar 105°C N - ,
03. | BOD (2t 27°C for 3 days) i mg/l 156 | 33 153025 (P4d) 1993 Reaffirmed |
L LT s SRS | 2009 L
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Tamilnadu Water Supply and Drainage Board

District Water Testing Laboratory
Room No.303,Annexure building,Collector office,Namakkal.
To:
Er.G.Ramkumar, B.E. Assistant Excecutive Engineer,
Assistant Engineer, TWAD Board,Sewerage Sub Dn-ll
{TWAD Board, DWT Lab, Rasipuram.
RWS Sub Division,
Namakkal.

Sir,

The resulis of analysis for the given sewage sample

Source: Raw sewage
Location: Rasipuram

Lr.No: 3643/AEITWAD Lab/NKL/2023/Dated: 31.65.2023

Sub: Examination of water sample - Report fumished - Reg.
Ref : 1) Your Lr.24523/F UGSS-Rasipuram/AEE/SSDIVRPM/2023/dt-24.05.2023

2) T.O Invoice No. 5612/dt.24.05.2023 for Rs.8000/-(part).

sent under reference is fumished below.

Scheme : Rasipuram Municipality Sewage treatment plant

| T,

TWAD Board, DWT Lab,
Namakkal.

W.5.No.3643

1. Appearance Nat Clear

2. Colour (pt.co-scale) Slightly Blockish
13. Qdour Seplic

4. Turbidity NT Uniis . 74

5. Tolal suspended Solids 79

6. _Total dissolved Solids mg/L 1279

7. Electrical Conductivity Micro mho/cm 1827

ILCHEMICAL EXAMINATION: BIS No 105@1’2012

8. pH 6.01

9. Ph. Alkalinity as CaCoy mgy 0

10. Total Alkalinily. as CaCoy mg1 260

11. Tolal Hardness as-CaCoy pe, 404

12, Cakium as Ca mg/L 80

13. Magnesium as Mg mg/il_ 43

14. Sodium as Na mg/L 130

15. Potassium as K mg/L 40

16. Iron'as Fe mg/L 2.6
|17._Manganese mgiL 0

18. Free Ammonia as NH3 mor. 8.0

19. Nilrite as NOZM 3.6

20. Nilrale as NO3 mpn. 22 1

21. Chioride as Cl mg/L 344

22. Fluoride as F mgiL 0

23. Sulphate as SO4mat 112

24. Phosphate as POy mpn 5.0

25. BOD O, pon. 160

26, COD O mon. 384

lil. Bacterictogical Examination:

27.Feacol Coliform in 100 m{CFU}) 1x10°%100m)

Assistant Engineer; " 323
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Tamilnadu Water Supply and Drainage Boaid

District Water Testing Laboratory
Room No.303,Annexure buildiggﬁollector office,Namalckal.
From To:
Er.G.Ramkumar, B.E. Assistant Excecutive Engineer,
Assistant Engineer, TWAD Board,Sewerage Sub Dn-ll
TWAD Board, DWT Lab, Rasipuram.
RWS Sub Division ,
Namakkal.
Lr.-No: 3644/AEITWAD Lab/NKL/2023/Dated: 31.05.2023
Sir, -
Sub: Examination of water sample - Report furnished - Reg.
Ref : 1} Your Lr.24523/F.UGSS-Rasipuram/AEE/SSDINRPM/2023/dt-24.05.2023
2) T.0 Invoice No. 5612/d1.24.05.2023 for Rs.6000/-({part).
The resulls of analysis for the given sewage sample sent under reference is furnished below.
Scheme : Rasipuram Municipality Sewage trealment plant
Source: Outlel Effiuent
L ocation; Rasipuram
W.S5.No.3644
1. Appearance Not Clear
2. Colour (pt.co-scale) Slightly yellowish
3. Odour Slightly Seplic
4. Turbidity NT Units - 22
5. Total suspended Solids 26
6. Tolal dissolved Solids mg/L 1470
7. Eleclrical Conduclivity Micro mho/om 2100
HII.CHEM]CAL EXAMINATION: BIS No 10500/2012
8. tH ; 715
9. Ph. Alkalinity as CaCoy my 0
10. Tolal Alkalinity. as CaCoy mon 288
11. Total Hardness as CaCos o ; 468
12-Calcivmras Ca mgitc 112
13. Magnesium as Mg mg/L 46
14. Sodium as Na mg/L 160
15. Potassium as K mgiL 80
16. Iron as Fe mg/L 1.2
17. Manganese mg/L . 0
18. Free Ammonia as NHypmgn 3.0
19. Nitrite as NO, mor, 20
20. Nitrate as NO;,_,@_ 24
21. Chioride as Cl mg/L 352
22. Fluoride as F ma/l. 0
23. Sulphale as 504 mg 120
24. Phosphale as PO, mon 26
25. BOD O; man. 18
26.COD O; on. 52
li. Bacteriological Examination:
27 Feacol Caliform in 100 mi(CFU) 700/100ml|

Assistant Engineer, ¥33
TWAD Board, DWT Lab,
Namakkal.
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Tamilnadu Water Supply and Drainage Board
District Water Testing Laboratory

X ~ Room No.304,Collector office annexure building, Namakkal.

|From ; To:

S.C.Prakasham,B.Sc., The Assistant Executive Engineer,
Junior Water Analyst, TWAD Board,

TWAD Board, DWT Lab, Sewerage Sub Division H,
Namakkal. ) lRasipuram.

Lr.No:3807/JWA/TWAD Lab/NKL/2023/Dated:05.12.2023
Sir,
Sub: Examination of water sample - Report furnished - Reg.
: Ref : 1) Your Lr.No.Na ka No.301 123/F.UGSS-Rasipuram/AEE/SSD-I/RPM/2023/dt.30.11.2023
2) T.0 Invoice No. 5687/dt.30.11.2023 for Rs-7080/-(part)

The results of analysis far the given sewage sample sent under reference is furnished below.
Scheme : Rasipuram Muﬁicipélity Sewage treatment plant

Source: Raw Sewage

Location: Rasipuram

. PHYSICAL EXAMINATION 3807

1. Appearance Not Clear

2. Colour {pt.co-scaie) Slightly Blackish

3. Odour : : Septic

4. Turbidity NT Units : 26

5. Tolal suspended Solids 73

6. Tolal dissolved Solids mg/L 1278

7. Electrical Conductivity Micro mho/cm 1826
I.CHEMICAL EXAMINATION: BIS No 10500/2012 :

8. pH_ o 6.71-

3 Pl Aliatinity = T Y 0

10. Tolal Alkalinily. & CACO3 pgr 324

11. Total Hardness 85'CaCos 428

12. Calcium as Ca mg/L 99 ol
113. Magnesjum as Mg mg/L 43

114. Sodium as Na mg/L _ 126

15. Potassium as K mgiL 60

16. Iron as Fe mg/L 1.8

17. Manganese mg/L 0

18. Free Ammonia as NH; pon 50

19. Nitrite as NO, mgiL 3.0

20. Nitrate as NO; 26

21. Chioride as Cl mgil 280

22. Fiuoride as F mg/L 0

23. Suiphate as SO, o1 188
|24 Phosphale as PO, mn 3.0

25. Tidys Test 4 hrs.as O, mg 24

26. BOD O; pon 120
27.COD Oy ppn 288

). Bacteriological Examination:

28 Feacol Coliform in 100 ml 2x10%100mi

Juni§ Water Analyst,

TWAD Rnard NMAIT I ok



1dMUiNaGu vyater aupply alid Uldhniaye boaid

District Water Testing Laboratory

? . Room No.304,Collector office annexure building, Namakkal.

' iFrom To:
5.C. Prakasham,B.Sc., The Assistant Executive Engineer,
Junior Water Analyst, TWAD Board,
TWAD Board, DWT Lab, Sewerage Sub Division i,
Namakkal. _ Rasipuram.

Sir,

Source: Outlet Effluent «
|Location: Rasipuram

Lr.No:380B/JWA/TWAD Lab/NKL/2023/Dated:05.12.2023

Sub: Examination of water sample - Report furnished - Reqg.
* Ref : 1) Your Lr.No.Na ka No.301123/F.UGSS-Rasipuram/AEE/SSD-II/RPM/2023/dt.30.11.2023
2) T.O Invoice No. 5687/dt.30.11.2023 for Rs-7080/-(part)
The resulis of @nalysis for the given sewage sample sent under reference is furnished below.
Scheme : Rasipuram Municipality Sewage treatment plant

__28.Feacol Coliform in 100 mi

l. PHYSICAL EXAMINATION 3808

1. Appearance Not Clear
-[2. Colour (pt.co-scale) Stightly Yellowish

3. Cdour Seplic

4. Turbidity NT Units 12

5. Total suspended Solids 28

6. Total dissolved Solids mg/L 1072

7. Electrical Conductivity Micro mho/cm 1531

IL.CHEMICAL EXAMINATION: BIS No 10500/2012 ;

8. pH ' 703

8. Ph. Alkalinity as CaCo3 mgn 0

10. Total Alkalinity. as TaCos mgr 288

11. Total Hardness as CaCoa mgn, 420

12. Calcium as Ca mg/L 96

13. Magnesium as Mg mg/L 43

14. Sodium as Na mg/L 110

15. Polassium as K mg/L 53
|16. Iron as Fe mg/L 0.8

17. Manganese mg/L 0

18. Free Ammonia as NH; pon. 1.0

19. Nitrite as NO; ren. 0.5

20. Nitrate as NO; pgn. 23

21. Chioride as Cl mg/L 252
122. Fluoride as F mg/L 0

23. Sulphate as So;tmgrt 161

24, Phosphate as POy4 mgn. 1.0

25. Tidys Test 4 hrs.as Op g~ 1.2

26. BOD Oz mga 14

273CODO 36
il Bacteriological Examination:

200/100ml

.

iy

Junior aéatef'?\nalyst,

TWAD Board, DWT Lab,
Namakkal.




i TAMIL NADU WATER SUPPLY ARD D AIRNACLE BUARD v 5
% M'fra Division Code 10,284, Email:eepfsim@gmeil.com &

Phone No. — 042872399700

To
The Commissioner.
Rasipuram Municipaiity.

From
Er.R.Mohandoss, B.E.,
Executive Engineer

TWAD Board, Rasipuram.
Sewerage Division,
Rasinuram.

Lr Np.24323/ F.UGSS — Rasipursm Mpty/Sew Dn/RPM / 2025/ L1, 24.03.20@
Sir,

_Sub__TWAD Board — UGSS {n_Rasipuram Mupicipality in Namakkal District ~ TN'P'C-_B
Remarks — Detailed Report — Send - Regarding. |

Chief EngmeerﬂWADlConmbatorengL No.15/2015-16/dt. 1 6 09 201 SFor Rs.
-4919.50 Lakhs /24 months + 6 months trial run

o r——————

QI‘TNPCBI Namakkall Proceeding No.F. 1382/ DEE/ TNPCB/} NML/ RM/ W/

0 } t,8.03.2023.
rssmnerlRampuram Mpty/Rasipuram/Roc.No.3814/11/E2/Dt.20.03.2023

LA Sy

Ref 1,

E‘nwronmental Englnegr, TNRQB Nacnrnakal whlch was received from the Commissioner,

Iﬁasipuram %mc:pallty, Hasipuram vide reference 37 cited regarding SEwage Treatment
Piant‘underUGSS-to‘Rasi’puranTMummpalrly-m-Namakkal District’ asfollows

ey

fom e

S.No Remarks

Reply

1 The screw pumps-2 Nos provnded in-the
Crit chamber is not:in. operation

The screw pump In the g’nt chamber has
been repaired on 05.03.2023. The
spares required was rarely available -in
local and hence it has been arranged to

get from Chennai and received on

10.03.2023. The repeir has been reclified
and the screw pump is in working
condition from 10.03.2023 onwards.

The Aeration tank provided is not

provided with adequate Aeration. The
air diffusing system provided is not
covering the total area of the-Asration
iank.
found to be black In the colour and in
septic condition. The operation of the Air

' blowers nol found to be regular

The Sewage In the Aeration tank | 2

in the Aeration tank diffuser system has

been provided as »er the agreement

condition. Based on the insiruction from

the Pollution Coni ol_.Board.  officialss|

ction is being taken o provide additional
diffuser arrangemeits in

portien of ihe Aeralic : tanks.

the middie .
I
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i 'Consent.to operated renewal for trévated

sewage with poipt of disposal as
“Dlscharged at the out[et pomt of
'Thatlankuttal ‘Lake” but the STF’ at|
presenl IS dsschargmg"the sewage Withir’
Thaitankuttai fake :andﬁthereby pollutlng

-_'-’---, ELE )

4

idisposed near the cutlet point of the

5ilo . T Remarks L o ST EE ety S e )
. "3 { The Chlorination sys-tevm is not operated EChIorination system S  peing done
: regularly and Jog book 's maintained
g-accordingly_
™% . The Log books for the operation and ! E The Log books are beirg maintained
malntenar.,e of the Biological S)stem prooer!yaqo regularly '
Chionnatlon and Centrifuges is not
!. mainiained properly.
! E " Inthe STP premises overflow of Treated . Tne over flow of Treated zewage in the
: sewage was noliced due {0 back | STP premises die {o back pressure has '
E_..___ ;-_pressu:e_in..‘ihe.conuéryancempipe—lin%-l—been rectified. ‘Now there is no such.
i faid to the T!‘attankuttc.-! lgks. !'-'issues. SR
'h?;'ﬂ‘_’"E‘. i The ‘Ras:param STP~ was Lssuea’ wﬁn Al present Treated seways i bein_ﬁj’_'

Thatiankuttai Eri. The Treated Effluent.

discharge pipe has beei laid  based on

the length prowded in the estimate. f the | :
extended Upto’ the |,
discharge point of Thattankuttal Eri,. the 1’
| overflow:water-from-Thatfankuttal Erm:\glll.i
reach lo Anaipalayam Eri which is next |-
storage. During the meeting conducted |

outlet pipe is

by the District Collector glong with the
Poliution Contro! Boatd “fficials and
Municipality officials on 17.03.2023, the

! the

| and hence the Eri waler s not getiing

| polluied due to the treated =swage waler.

District Collector has instructed lo hold

proposal  for extending  the

cll charging point upts
En delivery point. Further it is lnformed

that the trealed sewage wsaler only is

o IEPPRI Vo 3
Thatansuaai Eri

be:ng et out in the
whmh i ‘within the ‘permis:ion standards

-

2
ate
gk 1)
%

7, Nne

[ A8 \"

Execuiive Enginz
Sewsrags Di'.is, O

2
=
> ,

DAL Board,
[ oaipuram
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(TRASLATBD CoPy oF PALE 7))

RASIPURAM MUNICIPALITY
Namakkal District

In the Receiving Chamber of the sewage treatment
plant Screw Pump Motor — No:2 is working well.
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50 (TRANSLATED cofy oF PAGE 49)

RASIPURAM MUNICIPALITY
Namakkal District

In the Receiving Chamber of the sewage treatment
plant Screw Pump Motor — No:1 is working well.
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(rRANSLATED CoPy of PAULE S1)

57

RASIPURAM MUNICIPALITY
Namakkal District

Grit Chamber — No:1 in the sewage treatment plant
is working well. :
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(TRANSLATED CoPY ofF PAG-E £3)

RASIPURAM MUNICIPALITY
Namakkal District

Grit Chamber — No:2 in the sewage treatment plant
is working well.
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RASIPURAM MUNICIPALITY
Namakkal District

The work of completely cleaning the slit inside the
Aeration Tank No:1 of the Sewage Treatment Plant
is underway.
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RASIPURAM MUNICIPALITY
Namakkal District

The work of completely cleaning the slit inside the
Aeration Tank No:1 of the Sewage Treatment Plant

is underway.
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RASIPURAM MUNICIPALITY
Namakkal District

The slit inside the Aeration Tank No:1 of the Sewage
Treatment Plant is completely cleaned and is
functioning well.
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RASIPURAM MUNICIPALITY
Namakkal District

The injector, pipeline and gauge meter in the
chlorine room of the Sewage treatment plant are
being newly installed.
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RASIPURAM MUNICIPALITY
Namakkal District

The injector, pipeline and gauge meter in the
chlorine room of the Sewage treatment plant have
been newly installed.
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CONSENT ORDER NO. 2208145769699 DATLD: 3071172022,

PROCEEDINGS NO.F.USLINML/RMAICEE-M TNICBNMLANT2022 DATED: J0/1172022

SUB: Temil Nadu Pollution Control Bord - RENEWAL OF CONSENT - Mis. RASIPURAM STP,

S.F.No, 212,213 (F} & 2/4 (P}, RASIPURAM viltage, Rasipuram Taluk and Namakkal Dustrict -
Rencwal of Consent for the operation of the plant and discharge of sewage andfor trzde ciflucm
under Section 25 of the Water (Prevestion :lmr Centrol of Pollution) Act, 1974 as amended in 1958

(Central Act 6 of 1973) ~ Issued- Reg.

KEF: 1.0TOProceedingNo. THTNPCR/F.05 ) INMLAMNMLIWEA2019 dated 01.11,2019.
2 Proceeding No. T6/TNPCEB/F.051 I NML/RM/MNML/WEA/202 1 dated 14.12.2021,
1 Unit's opplication for renewal consent through online vides application number 45769629 dated
09.07.2022 and resubmitted on 03.08.2022,
4 Board's Proczeding No. 61 dated 23.08.2022.
5.JR.No : F.O5 1 INML/RM/AENML/2022 dated 28/05/2022,

RENEWAL OF CONSENT Is hereby granted undet Section 25 of the Water {(Prevention and Control of
Poliution) Act, 1974 as ameaded in 1988 {Central Aci, 6 of 1974) (hereinafier refemed 1o as “The Act™) and the

ruies and orders made there under to

‘The Commissioncr

M/s RASIPURAM STP,
SF.No. 22213 (P) & 214 (P).
RASIPURAM Village,
Rasipuram Taluk,
Namakkal Disirict .

Autherising the occupier 10 make discharge of sewage and Jor trade effluent,

This is subject 1o the provisions of the Act, the sules ond the orders made there under and the terms and
conditions incorporated under the Special and General condilions stipulated in the Consent Order issued earlicr
and subject 1o the special conditions annexed.

This RENEWAL OF CONSENT fs valid fur the peried ending March 31,2023
MALAIYAND 23 .,
-4 Date. 202112 ¥
F MUTHAIAH fgsg e

Joint Chicl Environmental Engineer-
Monitoring,
Tamil Nadu Poliution Ceairol Board,
Salem

1

POLLUTION PREVENTION PAYS
MLRIN, G160 ammieninsEE | LDl GINiico) sumpelsd !

@ CamScanner
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TAMILNADU POLLUTION CONTROL BOARD

SPECIAL CONDITIONS

This renewal of cansent s valid for operating the facility for the manufacture of products/byproducts

(Col. 2) nt the raic (Col 3) mentioned below. Any change in the product/bypraduct and its quantity has

10 be brought to the notice of the Board and fresh consent has to be obtained.

[ R Deseription Quantity Unit
No.
Product Details
1. | Trealment of Sewage ( Sewage Treatmeni 6.96 MLD
Plant)

This rencwal of consent is valid for operating the facility with the below mentioned outlets for the

discharge of sewage/trade cffiuent. Any change in the outlets and the quantity has to be brought to the

notice of the Board and Tresh consent has to be obtained.

in KLD

Outlet No. |Description of Outlet Maximam dhily discherge |Paoint of disposal

Efflucat Type : Sewape

1. Trealed Sewage | 6960.0 Discharged at the outlet
s | e point-of-Thattankutiai lake

|EMfluent Type : Trade Efflucnt

!:E CamScanner
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$| Seam,
l TAMIL NADU WATER SUPPLY AND DRAINAGE BOARD = P
“":r..a..
From . To
Er.R.Mohandess,B.E, The District Environmental Engineer,
Executive Engineer, Tamilnadu Pollution Control Board,
TWAD Board, _ Collectorate Campus,
Sewerage Division , Near RTO Office,
Rasiptram. Namakkal

Lr.N6.4523-1/ F. UGSS — RPM Mpty /DO/RPM/2023/ Dt. 04.05.2023

Sir,
: Sub: TWAD Board, Sewerage Treatment Piant under UGSS to Rasipuram
Municipality in Namakkal District — Renewal of Consent to Operate — DD sent—

Regarding.

Ref: The DEE, TNPCB, Namakkal letier no. F.NKL 1382/RM/DEE/TNPCB/NML
12023/dated. 05.04.2023

| enclose here wilh the DD bearing No.522357% dt. 04.05.2023,
for Rs. 117920/~ (Rupees One Lakh sevenieen thousand nine hundred and twenly only) of
indian Bank Rasipuram Branch, towards the Renewal of Consent to operale jor Sewerage
Treatment Plant under UGSS 1o Rasipuram Municipality in Namakkal District for the year

2023-24,

The receipt of the DD may please be acknowledged

Encl: One DD bearing No. 5222 74/
FomRs.117920/- of INDIAN BANK '
IRASIPURAM Branch
Sdf R Mohandess/04.05.2023
tfitié Executive Engineer/TWAD Board,
Sewerage Division / Rasipuram
Copy to the Asst. Execulive Engineer, Sewerage sub division I, Rasipuram for

necessary follow up aclion. W‘\DU‘- o ﬁj

{8 Execulive Engineer/TWAD Board,
Sewerage Division / Rasipuram

%
;
¥
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RASIPURAM MUNICIPALITY
Namakkal District

The Sewage entering Thattanguttai Lake through
drains. |
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71

RASIPURAM MUNICIPALITY
Namakkal District

Hospital waste and Poultry waste joining into
Thattanguttai Lake.
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RASIPURAM MUNICIPALITY
Namakkal District

Sewage entering Thattanguttai Lake through
drains.



BEFORE THE NATIONAL )
GREENS TRIBUNAL,
SOUTHERN BENCH AT
CHENNAI
0.A. No. 1 of 2023

Chandrasekarapuram Panchayat,

By its President K. Palanivel,

S/o0. Komali Karuppan,

- Chandrasekarapuram Village and

Post,

Rasipuram Taluk, Namakkal

District. A

...Applicant Q’J
Vs

1. Rasipuram Municipality,

By its Commissioner,

Rasipuram Taluk & Post,

Namakkal District - 637 408.

commr.rasipuram@tn.gov.in

Phone: 04287~

222709/ Mobile:7397396258 and

Ors ...Respondents

REPORT FILED BY THE 5tb
RESPONDENT

Y. Kavitha
Standing Counsel -~ TWAD Board

Counsel for Respondent - 5

98415 86629
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